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SHRIMATI ILA PALCHOUDHURY
(Krishnagar) : Sir, the dignity of India has
been spoiled absolutely outside and inside
India because there have been cascs in West

Benga) yesterday .. (Interruption )

MR, SPEAKER :. I thought, you were
speaking on that item. Secretary.

15.1C brs,
MESSAGE FROM RAJYA SABHA

SECRETARY : Sir, I have to teport the
following message received from the Secretary
of Rajya Sabha : —

‘I am directed to inform the Lok
Sabha that the Rajya Sabha at its sitting
held on Monday, the 14th December,
1970, adopted the following motion in
regard to the Committee on the Welfare
of Scheduled Castes and Scheduled
Tribes :—

MOTION

“That this House concurs in the
recommendation of the Lok Sabha that
a8 Committee of both the Houses to be
called the ‘Committee on the Welfare of
Scheduled Castes and Scheduled Tribes'
be constituted for the purposes set out in
the motion adopted by the Lok Sabha
at its sitting held on the 9th December,
1970, and communicated to this House,
and resolves that this House do join in
the said Committee and proceed to elect.
in accordance with the system of pro-
portional representation by means of the
single transferable vote and by secret
baliot, ten members from among the
members of the House to serve on the
said Commilttee.”

2, Iam further to inform the Lok
Sabha that in pursuance of the above motion,
the following Members of the Rajya Sabha
have been duly elected to the said
Committee ; -

1. Shri Brahmananda Panda

Sittings

. Shri Sukhdev Prasad
3. Shri B. T. Kemparaj
4. Shri Ganeshi Lal Chaudhary
5. Shri Balram Das
6. Shri Roshan Lal
7. Shri K. P. Subramania Menon
8. Shri Melhupra Vero
9. Shri Golap Barbora

10. Shri G. A. Appan.

ASSENT TO BILL

SECRETARY : Sir, I also lay on the
Table the Taxation Laws « (Amendment)
Bill, 1970 passed by the Houses of Parlia-
ment during the current session and assented
to since 8 report was last made to the House
on the 11th December, 1970.

SHRIMATI ILA PALCHOUDHURI
(Krishnagar) : I want to bring to your notice
that outside India a film has been produced
about India...(Inrerruptions)

MR. SPEAKER : Why do you get up
at all times on all issues 7

SHRI S. M. BANERJEE
And at all places, sometimes
sometimes there.

(Kanpur) :
here and

MR. SPEAKER : All places belong to
her.

15.11 hrs.

LEAVE OF ABSENCE FROM THE
SITTING OF THE HOUSE

MR. SPEAKER : The Committee on
Abscoce of Members from the Sittings of
the House in their Sixteenth Report have
recommended that leave of absence be
granted to the following Members for the
periods indicated against each :

(1) Shri Rameshwar Rao
(2) Shri S, M, Joshi

(3) Shri Erasmo de Sequeira

9th November to 30th November,
1970 (Twellth Session).

5th August to lst September,
1970 (Eleventh Session),

9th November to 18th December,
1970 (Twelfth Session).
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(4) Shri J, K. Choudhury
(5) Shri Rajaram

(6) Shri Virendrakumar Shah

wie

9th November to 18th December,
1570 (Twelfth Session).

23rd November to 11th December,
1970 (Twelfth Session).

20th November to 4th Decenber,
1970 (Twelfih Session).

I take it that the House agrz=es with the’

recommendations of the Committee.
HON., MEMBERS ; Yes.

MR. SPEAKER : The Members will be

Informed accordingly.

15.12 bre. '
PUBLIC ACCOUNTS COMMITTER

Hundred and Twenty-foerth and Hoodred
and Twenty-fifth Reports

&) wrw fagrdt aradqt (FFOEYR)
geaw wgew, § s war wfafa &
freafafea sfadea sega #ar § :\—

(1) wéfis 3gad fawm @l
dar war sfadza (fafaw),
1970 aur fafqqQlm &%
(fafa®), 1968-69 & arX &
1243t sfaaga  (fgedr qar
Gl H§EF) |
ey favm gt -
qQer sfadza (fafaw), 1970
qur fafqdm &w  (fefaa),
1968-69 & &t & 125af
gfadgn  fgedt aur st
HEW) |

()

PETITION RE : PAY SCALES OF
TEACHERS OF DELHI

SHRI KANWAR LAL GUPTA (Delhi
Sadar) : I beg to prescnt a petition signed
by Shri D. D. Saxena, General Secretary,
Delbi Achyapak Parishad, and others
regardicg pay scales of teachers of Delhi.

15.14 brs.

STATEMENT RE : DELHI POLICE
PERSONNEL WHO PARTICIPATED
IN AFRIL, 1970 AGITATION

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, AND
MINISTER OF STATE, DEPARTMENTS
OF ELECTRONICS AND SCIENTIFIC
AND INDUSTRIAL RESEARCH (SHRI
K. C. PANT) : May I lay it on the Table
of the House ?

MR. SPEAKER : You may lay it on
the Table of the House. (Interruptions)

st e @ (7@) : gwr F
haar far § ag wraw A 3 1 ag @
WA | TF TG ARG W R

SHRI S. M. BANERIJEE (Kanpur) : Sir,
today is the last day of the session. Let
bim read it so, that some clarifications can
be sought...({nrerruprions).

SHRI K. C. PANT) : Sir, I beg to lay
a statement on the review of policy
regarding Delbl Police personnel who
participated in the agitation in April, 1970.
(Placed tn Library. See No, LT—4637/70],

15.15} brs.

STATEMENT RE: M. V.
‘MAHAJAGMITRA'

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAGHU RAMAIAH):
On behalf of Shrl Igbal Singh, I beg to lay
a statement regarding Indien cargo vessel
m. v. ‘Mahajagmitra’ missing from the 12th
November, 1970 in the Bay ot Bengal during
the recent cyclone which hit East Pakistan,

.. [Placed in Library. Ses No. LT—4638/70].



